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Title: Election of one Member from Lok Sabha and two members from Rajya Sabha to the Committee on Public Accounts .
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MADAM SPEAKER: The question is:

"That the members of this House do proceed to elect, in the manner required by sub-rule (3) of rule 254 read
with sub-rule (1) of rule 309 of the Rules of Procedure and Conduct of Business in Lok Sabha, one member
from amongst themselves to serve as a member of the Committee on Public Accounts for the un-expired
portion of the term of the Committee vice Dr. Girija Vyas appointed as Minister."

The motion was adopted.
...(Interruptions)
off srcief¥ st : sreiet Bl F YA BIAG -
"fop g 9T s AeM A Rrwifer et 3 5 s s Afdfer bt I sm@fdr F fere off $.ud. IAooler arrecdlge, 163 Il B Fu WA

forrep foparr o 3 afie Sf. dt. AdIer St e 1 A JAaIferaa gu &, P ol U2 A AT I il ST AT B ATer AN B0t 3
AR A P 31 AGHAT P oIEAfISEe Dol B fo1e A Bl 32 A A 5A YPR SIEAGIETT AT B oIl $A A B AR B3|

MADAM SPEAKER: The question is:

"That this House do recommend to Rajya Sabha that Rajya Sabha do agree to nominate two members from
Rajya Sabha to associate with the Committee on Public Accounts of the House for the un-expired portion of
the term of the Committee vice Shri E.M. Sudarasana Natchiappan, appointed as Minister and Dr. V. Maitreyan
retired from Rajya Sabha and do communicate to this House the names of the members so nominated by
Rajya Sabha."

The motion was adopted.
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